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Portrayal of Life and Cui ure of People 

of A sam 

9818. SHRT RAMJIBHAT MAVANI: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
tate : 

(a) whether it is a fact that the Assam 
Government has reque ted the Centre 
to instru t the Central media to 
en ure a better expo ure of the life 
and cult ure of the people of Assam 
a nd the req of the North-Eastern region 
or other ralts of the country; 

(b) if so, the salient points of the 
representation; 

(c) the action taken thereon; 

(d) the outcome thereof; 

(e) whether Government propose for 
the expan ion and such facilities for 
portrayal of life and culture of Gujarat 
and Western Regi n also ; 

(f) if o. the detaiJs thereof and when 
and ho~ the same will come into force; 
and 



203 Written A 11. ·W t'S M Y3, 1983 rVrittell An wers 204 

(g) if not, the rea. n thereof? 

THE DEPlJTY MINISTER IN THE 
MINJSTRY F INFORMATION AND 
BROAD ASTING AND IN 
TH DEPARTMENT OF PARUA-
ME TAR AF AIRS (HRI MA LI-
KA JUN): (a) 10 (g,) Such requests have 
been received by 'th is Mini II y. from tim 
to time. It hJ been the consta.nt 
end avour of the mcdirl or r, ni!:.ation 
under th i Ministry, namely All India 
Radio, 0 rdar~h <! l1, S0ng & Drama 
Divi ion. Films Division , Publications 
Divisi n, Dircctorat of Adverli. ing and 
Visual Publicity, ct~. 10 project suitably 
Ihr ugh appropri~tc programme format 
the variou i Sl'e. :lIld facet" of I ife and 
culture of the p opk of As am and the 
rest of the Nnrt h : astcrn Rl.!gion as also 
Gtljara t and other pilrts 0f the r0tmtry. 

DoclIulcn !:ry film 
9 19. SARI ANANTHA RA MUL 

MALLU : Will the Min i ~t r of INFOR-
MATION AND nROADCASTING be 
pleased to lay a stat ment showing: 

(a) whether there i any advisory 
board to advise and give . Llggcstions to 
Government rl!garding the d cumentary 
films produced by Gt vernmenl ; 

(b) if so, the detaiL regarding it s 
compo ition and funcli n ; 

(c) the detailS regarding the do uml!n-
tary film hown during the last two 
years till date; and 

(d) the detail regarding the total 
expenditure incurred on each film? 

H D PUTY MINISTER IN TH 
MINISTRY OF IN 'ORMATION AND 
BROADCASTING AND TN TH 
DEPARTM NT 0 PARLIAMENTARY 
A FAIRS ( HRI MALLIK ARJUN) : (a) 
and ~b) Tlwre is n Advis ry Board to 
advise and give sug eslions to Govern-
ment r garding documenl ary films pro-
duced by the films Division. Subjects of 
the films to be produced are decided at a 
Inter-minisirial meeting which is held 
every year. 111 this meeting Mini stries/ 
Department. sug c I . ubjects keeping in 
view their publicity requiremen ts. The 

pon ring Mini trie.! Departments 
minate subject matter speciali ts to 

crvc a con ult~ nts for the approval of 
scripts a well as of the film on the 
c;lIbjects . If the filmc; are meant for the-
atri al r lea e, they are hown to ilm 
Allvi.ory Board con tituted by the 
Government. It is only aft r the appro-
va l of Film Advi or Board , that docu-
mcnlary films are released on the 
commercial circuit under compulsory 

'hibitioll scheme in different cinema 
hOLlses th rou Ih ut the country. Besides 
production of film' by the ilms Division 
through it own depart mental units, films 
all: al 0 commis ioned to be produced 
1hrough independent producer who are 
on Ih :1pproved panel of the ilm 
Divi 'ion. The ubject are a igned to 
indep nd«;:nt producer on the basi of 
tender. and treatments received. Film 
Div; ion al 0 purch, c and accepts films 
on donati n from independent producers 
and private Clgencics. 

(c) and (d) A Statement is laid on the 
table of the Hou c. fPlaced in library. 
S ' No LT. 6563/831 

Profits Sho vn hy ('ompanie~ 

9820. HRl N.E. HORO: Will the 
Minis ter of LAW, JU TleE AND 
COMPANY AFFAIRS: bl! pleased to 
state : 

(a) whether 'ome ca es of companies 
have come to the notice of Government 
which Dave shown high profitabi Jity/high 
overhead co t during the last four years; 
and 

(b) the details regarding the profit, 
yearwise and company-wise during the 
la t four year ? 

TH DEPUTY MlNJSTER IN THE 
MINISTRY OF LAW, JUSTICE AND 

OMPANY Af.'FAIRS (SHRI 
GHULAM NABI AZAD) : (a) Arising 
out of the review of C ,t Audit Rep rts 

far made six ca es of high profitability 
(i .e. gross return in excess of 40% on 

. capital employed consi tently for a period 
of 3 year) were n ticed during the last 
4 years . No case of high vverhead c st 
warranting action was notic~ I. 

(b) The detnil s f profit made for the 
last four years compnnywisc and year-
wise in respect of cns referred to in (a) 
are given in the statement attached , 




